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to what extent?
(b) whether Government have any
plans to clear off the arrears and 1f so,

THE MINISTER OF STATE IN THE
MINISRY OF FINANCE (SHRI PRA-
NAB KUMAR MUKHERJEE)

(a) and (b) According to the sche-
me of Dearness Allowance as recom-
mended by the third Pay Commission
and accepted by Government dear-
ness allowance 1s payable on the 12-
monthly average of the All India
Consumer Price Index for Industrial
Workers (1960==100) gomng up by
every 8 points above 200 and a review
1s to be made, should the price level
rise above the 12-monthly average
of 272 The 1instalments of dearness
allowance due up to the 272 level
which was reached at the end of
August 1974 have already been
sanctioned and a review 1s 1n progress

regarding the compensation beyond
the 272 level

Representation for allotment of Cap-
rolactum

745 SHRI G Y KRISHNAN Wil
the Minister of COMMERCE be pleas-
ed to state

(a) whether Government have re-
ceived representitin1  from the All
India Coordination Committee of Art
Silk Fabric Manufacturers’ associa~
tion and from the Si1lk and Art Silk
Mills' Association seeking direct allot-
ment of Caprolactum buth n respert
of 1mported materia]l supplied by the
STC and indigencus Caprolacium

Produced by the Gujirai State Ferti-
lizers and

(}) 1f so the mun teatutes of the
policv of Govern™1 1t n t 15 reger1d?

THE DEIUTIY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH)
(1) ind (b) Yes St Representa-
tions suggesting that indigenous and
mported caprolactum might be
allotted to weavers of art silk fabrics,
for getting’ them converted by
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spinners 1nto yarn of reasonable
conversion charges The suggestion
made were not found to be feasible
and workable

Strike notice by Air Corporation
Employees Umon

746 SHRI M K KRISHNAN Will
the Minmister of TOURISM AND CI-
VIL AVIATION be pleased to state

(a) whether Government’s aitertion
has been drawn to the decision of the
Air Corporation Employees Union
(ACEU) to serve a strike notie on
the Indian Arrhnes management,

(b) 1f -0 the reasons for this deci-
sion, and

(¢) the reaction of Government
thereto?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI RAJ
BAHADUR) (a) Yes Su However,
the management of the Indian Air-
lines hag not recetved any strike notice
1in this regard

(b) and (¢) Do not arise

Submission of report by Desal Pay
Commission to Government of
Gujarat

748 SHRI ARVIND M PATEI
SHRI VEKARIA

Wil the Mmmster of FINANCE
be pleased to state

(a) whether the Desai Pay Com-
mission has submitted 1ts report to the
Gujarat Government

(b) 1f s0, the broad features thereof;
and

(c) 1if not when the report 1s likely
to be submitted’

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI PRANAB KUMAR MUKHER-
JEEY- (a) Yes Sir





